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KldllappiDa' 01 • Mmor Girl Ia DeIbI 

11" { Shrl Daijlt SIDell: 
. SIlrI Sa4ha Bam: 

Will the Minister of B_ M .... 
be ple'llled to .tate: 

(a) whether it Is a tact that a 11 
:rear old girl waS lifted b:r aome per-
IOn. on the 10th May. 1985 llear 
Majafearh Drain In Delhi; and 

(b) if 10, the action taken In the 
.... t1erT 

TIle Depaty MIDI"'r Ia the MblIa-
tr:r 01 ROIDe Aft.1ra (Sbri L. N. 
MIshra): (a) Yes. Sir. 

(b) Two person. are ""!!pee ted to 
be Involved In thi> case. One hal 
been arrested. The other person haa 
been deelared a proclaimed offender 
and proceedings under secticn 512 of 
Crimina] Procedure Code are being 
taken against him. Vigorous ef'fortl 
are being made by the Deihl Police to 
trace the ,IrL 




